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_m.:nts have al o been ad i cd to give 
special preference to SC/ST eoterprencurs 
in matters relnting t o disbursement of 

loans, training and other assistance. 
The Small l ndustries D evelopment 

Organisation has not i sued any 
directions/ord rs reserving quota of 

raw material for units manned by 

members of SC/ Ts. IDBI has advised 
clgible credit inslilution about reduction 

in prornotors contibution to viable pro~ 

t~ promoted by SC/ST entrepr ncur 

to 5% of project cost exclusive of said 
capital assistance. The relaxation in 
promoters contribuiion has. been 
extended to refinaning of term I an 

including composite ll)ans 11pto 

R. 25,000/. All SF S ::ind eligible 

banks uader refinance scheme have 
b en instructructcd to impll!ment these 

guidelines. 

Setting Up of lndutri · in No Industry 

.Districts of M.I . 

8771. KUMARI PU5APA DEVI 

SINGH Will the Mini t<.:r f 

INDUSTRY be pl 'dM.:d t~  ~ t  ; 

(a) t ~ number o f  distri ·t 111 

Madhya praLlesh iJi.:ntifi,:tl as 'N 

industry di tric.:ts : 

(b) the:: numb r of lctt ... r of int n t 
which h ave b en is ued to the large 

and medium industrial units to cslablish 
lndustric in no industry district in fa t 

two years; 

(c) the names of the no industry 
distri ts in Madhya Ptndcsh· and 

(d) the details of the i ~  tries 

proposed to be set up in no indu try 
districts for wllich letters of intent 
were issued during these years ? 

THE MINI TER OF STATE JN 
THE MINlSTRY OF INDUSTRY 
(SHRT ATTABHl RAMA.  R  )  : (a) 

to (cl) Io Madhya Prade h, following 
J 8 distrjcts have be  n identjfi d as 
No-Industry Districts :-

. 1. Balagha t 
,, 

Bhind ..... 

8. Chhatarpur 4. Chhindwara 

5. D<1moh 6. Datia 

7. Dhar 8. Cuna 

9. JhabLrn IO. Mandia 

11. Nar inhapur 12 . Panna 

13. Rajgarh 14. io i~ 

15. Shivpuri 16. Sid hi 

17. Surguja 18. Tikamgarh 

The number of Letters of intent 
is ucd f r set I ing up industries in the 
No.Industry Districts  of  M .P. durina 
1982 and 1983 is 29 and 22 re pectively. 

The details of all Letters of Int nt 
regarding name of the uod rtaki"ng, 
it-.:m of m<inufocture and location arc be-

ing published by Indian lnve tment 
Centre it their 'Monthly N ews Letter', 

c pie in which i'lre avilable in the 
Parliament House Library. 

Trnnafer of Scooter Adnrnce to Other 

Works By Lohia Machines 

8772. SHRr M.S.K. SATH1YENDRAN: 

Will the Minister of INDUSTRY by 
pleased to state : 

(a) whether Lohia Machinies Ltd. 
hris tran. fcrred a huge amount of 
m  n y collected for the allotment of 
Vi...spa (XE) oot r~ to variou  other 
work · and 

(b) if so. to d tails thereof? 




